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+[THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOPMENT
AND CO-OPERATION (SHRI ANNA-
SAHEB SHINDE): (a) The action of the
Madhya Pradesh Government in regu-
lating movement of pulses outside
Madhya Pradesh was not in accordance
with the accepted policy of free move-
ment of pulses reiterated at Chief
Ministers’ Conferences. The State Gov-
ernment was, therefore. advised to fol-
low the policy of free movement of
pulses.

(b) Information is being ecollected
from the State Government and will be
laid on the Table of the Sabha as soon
as it is received }

BAJRA CROPS AFFCCTED BY ERGOT

*604, SARDAR NARIMDAR SINGH
BRAR: Will the Minister of FOOD
AND AGRICULTURE be pleased to
state: ... | ...
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(a) whether therz is any proposal
under the consideration of Government
to compensate those cultivators whose
bajra crops were damaged by ergo;
and

(b) whether the acreage of hybrid
bajra crops is proposed to be raised in
the next season?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD. AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHEB
SHINDE): (a) No.
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(b) Yes. During 1967-68, it was
planned to cover 10 77 lakh acres during
the kharif and 1.50 lakh acres during
the rabi-summer season under hybrid
bajra. For 1968-69, the taiget has been
tentatively fixed at 28.77 1akh acres for
the kharif season after discussion with
the State Governments. The target for
rabi-summer season of 1968-69 js vyet
to be finalised. The cultivation of this
crop during 1968-69 would, however, be
discouraged in the fields infested by
ergot to avoid its recurrence.
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to Questions 4358

AGRICULTURAL TAsK FORCE FROM CANADA

*305. SHRI SURJIT SINGH ATWAL:
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state:

(a) whether it is a fact that Canada
has recently sent a special Agricultural
Task Force to India to explore the pos-
sibilities of Canadian help in the fleld
of agriculture and food production and
to streamline the distribution machi-
nery; and

(b) if so, whether the Canadian ex-
perts have started their work; and i so,
when they are likely to complete their
assignment?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHEB
SHINDE): (a) Yes, Sir.

(b) The members of the Task Frrce
have visited several States and have
had discussions at various levels They
wil] be leaving India by December 20
and will formulate their report tnere-
after.
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+(HUNGER STRIKEZ IN DHANEAD MINE

#608. SHRI D THENGARI: Will the
Minister of LABOUR AND REHABILI-

TATION be pleased to state:

(a) whether it is a fact the 424 em-
DPloyees are on hunger strike in the
| Dhanbad Mine;
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(b) whether 1t is also a fact that the
said Mine 1s full of gas and water be-
cause of which death of the workers is
apprehended ; and

(c) if so, what action has been taken
by Government in the matter?]
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 [THE MINISTER OF LABOUR AND
REITABILITATION (SHRI JAISUKH-
LAL HATHI): (a) to (c) Yes, Sir. 424
miners of the Pootkee Colliery of M/s.
Bhowra Kankanee Collieries (P) Ltd,
P.C .lusunda, Drstrict Dhanbad, resoit-
ed to a stay-in-strike underground from
October 23 to October 27, 1967. The
Pootiee Colliery 1s gassy and at the
time of strike it was flooded due to
heavy rains. Coal Mines Regulations
prescribe special precautions for the
workng of gassy mines There was no
loss of life or other mishap during the
period of strike. The Officers of the
Central Industrial Relations Machinery
kept a close watch over the situation
and the stay-in-strike was called off
unconditionally on October 27, 1967.]

SUPPLY OF SUGAR AND WHEAT ETC. AT
- N CONTROLLED PRICES
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*607 SHRI JAGAT NARAIN: Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state:

FL1

English translation.
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to Questions 4360

\d) whether it 15 a fact that the price
of sugar 1n open market has been fixed
at Rs. 5 per Kkilo in Delhi;

(b) whether this is in consonance with

Government’s policy to check the rising
prices ;

(¢) whether sugar, wheat and wheat
products at controlled rates are given to
the public for marriages or other social
functions, if so, in what quantity ; and

(d) if not, what stens Government
propose to take to mitigate the difficul-
ties of Government servants and other
low income group people, who are
already hard pressed, in obtaining the
above articles at contiolled rates for
marriages and other social funect:ons?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHEB
SHINDE): (a) and (b) Government pro-
cures and allots to the State Govern-
ments for distribution to the publc 60
per cent of the sugar produced by the
factories The factories are free to sell
the remaining 40 per cent in the open
market at the prevailing prices This
arrangement is designed to increese
production and thus in the long run
help check prices

(c) and (d) The aquantity of food-
grains allotted for marriages etc. are
shown in the statement placed on the
Table of the Sabha As the levy sugar
is supplied for meeting the domestic re-
quirements, the Delhi Administration
has to discontinue allotment of sugar for
such purposes.

STATEMENT

The maximum quantitv of foodgrains
allotted for marriages or other social fimne-
tion at present s as under —

Wheut/ Rice Suji Mai-
Atta da

(Tn Kr'ograms)
Ma;rigre of a gnl

(1) Non-rice eaters 35 10 10 23
(i) Rice eaters 25 20 10 25

- -

Marriage of a boy : ' -

(1) Nonsrice eaters 20 5 10 15%
(i) Rice eaters 15 10 10 15
Death ceremony : - e

(i) Non-rice eaters 7 3 5
(ii) Rice eaters 15 5 5 5



